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INTRODUCTION

1. the Chairman of Standing Committee on Defence (1993-94) having
been authorised to submit the Report on their behalf, present this First
Report on the Demands for Grants (1993-94) of the Ministry of Defence.

2. The introduction of Departmentally related Standing Committec
System is a major step towards exercising closer parliamcntary impact on
the functioning of our Executive in a parliamcntary democracy. As a
mattcr of fact, it can be described as a break through in the closer inter-
action between the Legislature and the Exccutive. Hon'ble Speaker, Shri
Shivraj V. Patil, has opencd a ncw chapter in making the institution of
Parliament morc purposcful and participative in dcmocratization of the
functioning of thc State in its practical form.

3. Defence is vital for the nation and any slackness can imperil its very
existence. With the rapid technological changes in the world, the defence
preparcdness has to be rcvicwed constantly so that defence forces are
gearcd to mect the external challenges effectively. It is impcrative to
cnsurc that the resources crunch does not in any way affect modcernisation
and we arc ablc to provide a strong dcfence mechanism for the sccurity of
the country. At the samc time, it may not be proper to ignore the reality
imposed by the constraint of resources. A suitable balance has to bc drawn
so that gap bctween need and resources can be bridged.

4. Demands for Grants pertaining to the Ministry of Defence for the
current ycar i.c. 1993-94 which were laid on the Table of the Housc on
31 Murch, 1993 have bcen cxaminced by the Committee.

5. The Committec scrutinised the rclevant documents and had discus-
sions with thc rcpresentatives of the Ministry of Defence at their sittings
held on 21, 22, 23, April, 1993.

6. The Committce could not conduct an indepth study as they desired
for paucity of time. Accordingly, the Committce considered and adopted
thc Report at their sitting held on Sunday, 25 April, 1993.

7. The Committec while cxamining thc Dcmands for Grants of the
Ministry of Dcfence mainly confined themsclves to the following docu-
ments:—

(1) Demands for Grants of Ministry of Dcfence of 1993-94.
(2) Defence Services Estimates of 1993-94,
(3) Annual Rcport of 1992-93.
8. The scrutiny of the Demands for Grants has been conducted on the
basis of the following information:—
(1) Policy/programmes/activitics brought out by the Ministry of
Defence in the Annual Report.
(2) Past commitments carried over in the current ycar i.c. 1993-94.

(3) Anticipated liabilitics for thc current ycar.
(4) Incrcase over previous ycar's cstimates and the actuals of 1991-92.



(vi)

9. The Committee wish to express their thanks to the Officers of the
Ministry of Defence for furnishing written information on queries raised by
them and sharing with the Committee their views concerning the matters
which came up for discussion during evidence.

10. The Committee have generally endorsed the allocation sought for in
the Budget Estimates 1993-94.

New Dews; BUTA SINGH
Chairman,
April 25, 1993 Standing Commirtee on Defence

Vaisakha S, 1915 (Saka)



REPORT

INTRODUCTORY

The Budget Estimates of Defence Scrvices for the ycar 1993-94, as
comparcd with the Budget and Rcviscd Estimatcs for 1992-93 and the
actual cxpenditure during the ycar 1991-92, arc summariscd below:—

(in crorcs of Rupccs)

Actuals  Budget  Rcvised  Budget
1991-92 Estimatcs, Estimatcs, Estimates
199293 199293  1993-94

REVENUE EXPENDITURE

Gross Expenditure: Voted 12172.16 12879.90 13210.75 14499.91
Charged 2.52 4.39 5.55 11.09

Total 12174.68 12884.29 13216.30 14511.00

Reccipt and Rcecoverics 733.07 73098 854.64  830.53
Net Revenue Expenditure 11441.61 12153.31 12361.66 13680.47

CAPITAL EXPENDITURE

Gross Expenditure: Voted 4901.70 5340.89 5132.54 5493.70
Charged 140 5.80 5.80 5.83

Total  4906.10 5346.69 5138.34  5499.53

Recovericson Capital Account 0.67

Nct Cupital Expenditure 4905.43 5346.69 5138.54 5499.53
Nct Revenue & Capital 16347.04 17500.00 17500.00 19180.00
ExresviTure

2. The budgctary requirements for the Defence Scrvices arc included in
the following five Demands for Grants:—
Dcemand No. 18, Dcfence Scrvices — Army
Dcmand No. 19, Dcfence Scervices — Navy
Dcmand No. 20, Defence Scrvices — Air Force
Dcmand No. 21, Dcfence Ordnance Factorics
Dcmand No. 22, Capital Outlay on Defeace Scrvices.
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3. The requirements for the Civil expenditure of the Ministry of
Defence Secretariat, Defence Accounts Decpartment, Canteen Stores
Department etc., including sharc Capital contributions made/loans adv-
anced to Dcfence Public Sector Undertakings and Defence Pensions, are
provided for in two separate Civil Demands for Grants of the Ministry of
Dcfence. The requircments of the Coast Guard Organisation and the
Border Roads Organisation arc provided for by the Department of
Revenue and the Ministry of Surfacc Transport, respectively.

4. The ‘running’ or ‘opcrating’ expenditure of the three Services and
other Departments are provided under the first four Demands, which cater
to the Revenue cxpenditure, while the fifth, viz., Capital Outlay on
Dcfence Scrvices, caters to the expenditure incurred on building or
scquiring durablc assets. The first Demand (Defence Services—Army)
caters to thc Revenue expenditure of Army NCC, R&D and DGQA.

5. The Revenuce cxpenditure includes expenditurc on Pay & Allowances,
Transportation, Rcvenue Stores (like rations, petrol, oil and lubricants,
sparcs, ctc.). Revenue Works (which includes maintenance of buildings,
watcr and clectricity supplics, rents, rates and taxcs ctc.) and other
misccllancous cxpenditure. The Capital expenditure includes expenditure
on land. construction works, plant and machinery, Naval Vessels etc. From
1987.88, cxgcndilurc on procurcment of Aircraft and Acroengines is
shown as Capital cxpenditurc. From the samc yecar, expenditurc on
procurement of Heavy and Medium Vehicles as well as Other Equipment,
which havc.a unit valuc of Rs. 2 lakhs and above and lifc span of 7 years
or morc is debited to the Capital heads.

6. Approval of Parliament is taken for the ‘gross’ expenditure provision
under differemt Demands for Grants. Receipts and Recoveries which
include items likc sale proceeds of surplus/obsolete stores, receipts on
account of scrvices rendered to State Governmeats/other Ministries, etc.
and other misccllancous items arc deducted from the gross expenditure to
arrive at the nct cxpenditure on Defence Services. What is accepted in
common parlance as the Dcfence Budget is the net expenditure thus
arrived st.

Allocations for 1992-93

-

7. As indicatcd in the General Budget, the provision for Defeace
Scrvices for 199293 in the Budget Estimates (BE) and Revised Estimates
(RE) was Rs. 17500 crores. Subscquently, Supplementary Grants amount-
ing 10 Rs. 788.66 crores, with a net additicnal outgo of Rs. 80 crores, were
passcd by the Parliament in March, 1993. Thus, the final nct allocation for
Defenx Scrvices for 1992-93 was Rs. 17580 crores.
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8. The Dcmand-wise position is as under:—

Rs. in crores

Dcmand B.E. 1992-93 R.E. 1992-93 Final allocation

1. Army 8940.17 9114.17 9277.20

(Revenue cxpdr. or
Army, R&D and
DGQA)

2. Navy 1020.21 1024.34 1026.91
(Revenue expdr. of
Navy)

3. Air Force 2526.79 2621.92 2854.40
(Revenue expdr. of
Air Force)

4. Dcefence Ordnance 397.12 455.87 405.87
Factories
(Revenue expdr. of
Ord. Factories)

5. Capital Outlay on 5346.69 5138.34 5455.26
Defence Services
(Capital expenditure of
all Services/Deptts.)

Total Gross Exp. 18230.98 18354.64 19019.64
Receipts/Recoveries (=) 730.98 (-) 854.64 (-) 1439.64
Total (Net) 17500.00 17500.00 17580.00

9. Out of the final allocation of Rs. 17580 crores for 1992-93, the
provision for Revenue expenditure is Rs. 12124.74 crores while that for
Capital expenditure is Rs. 5455.26 crores. The major components. of
Capital expenditure (as per the final allocation of funds) are Land —
Rs. 29.29 crores, Works — Rs. 621.69 crores, Aircraft — Rs. 2266.04
crores, Heavy and Medium Vehicles —. Rs. 50.83 crores, Other
Equipmeat — Rs. 1558.31 crores, Naval Fleet — Rs. 741.98, Plant and
Machinery for- Ordnance Factories — Rs. 114.00 crores and other items —
Rs. 73.12 crores.



Budge: Estimaies 1993-94

10. The Budget Estimates for 1993-94 work out of Rs. 20010.53 crores

(Gross) and Rs. 19180.00 crores (Net).
11. The Demand-wise position is as under:

(Rs. in Crores)
Demand R.E. 1992-93 B.E. 1993-94
1. Army 9114.17 9755.16
(Revenue expdr. or
Army, R&D and DGQA)
2. Navy 1024.39 1159.42
(Revenue expdr. of Navy)
3. Air Force 2621.92 3126.20
(Revenue expdr. of Air Force)
4. Dcfence Ordnance Factories 455.87 470.22
(Revenue cxpdr. of Ord. Factories)
4. Capital Outlay on Defence Services 5138.34 5499.53
(Capital cxpdr. of all Services/
Deptts.)
Total Gross Exp. 18354.64 20010.53
Receipta/Recoveries (—)854.64 (-)830.53
17500.00 19180,00

12. A comparison
RE 199293 and 1993-94 is given below:

of the Service/Department-wise allocations in

Service/Deptt. RE 199293 BE 1993-94 DETAILS IN
Army’ 9709.37 10373.37 ANNEXURE-I
Navy’ 1931.64 2193.90 ANNEXURE-II
Air Force’ 419417 §239.36 ANNEXURE-III
DGOF* 231.36 297.00 ANNEXURE-IV
Ra&D’ 720.64 952.09 ANNEXURE-V
DGQA® 112.82 124.28 ANNEXURE-VI
Total 17500.00 19180.00

mm*wWhMMM)



Cutegory-wise Breakup

13. The Gross Revenue Expenditurc in the Budget Estimates for
1993-94 is 72.52% as comparcd to 72.01% in the Reviscd Estimates
1992-93. The Gross Capital Expenditurc in the Budget Estimates 1993-94 is
27.48% as against 27.99% jn the Reviscd Estimates 1992-93.

14. The Ner Revenue cxpenditure in the Budget Estimates for 1993-94 is
71.33% as comparcd to 70.64% in thc Reviscd Estimates, 1992-93. The
Nct Capital cxpenditure in the Budget Estimates 1993-94 is 28.67% as
against 29.36% in thc Rcviscd Estimates 1992-93.

Growth of Defence Expenditure Vis-a-Vis Other Economic Parameters

15. Thc following tablc shows Decfcence expenditure as a percentage
sharc of the total Central Government cxpenditure as well as a percentage
of GDP.

Yecar Dcf. Exp. as Def. Exp.

%age of as %age

Cecntral of GDP

Govt. Expdr.

1985-86 16.10 3.05
1986-87 18.39 3.58
1987-88 18.39 3.59
1988-89 17.81 3.36
1989-90 15.52 3.8
1990-91 14.65 291
1991-92 14.67 2.67
1992-93 (RE) 14.03 NA
1993-94 (BE) 14.61 NA

Civil Estimates of Ministry of Defence
16. As stated in para 1.2 above, the rcquircments for the Civil
Expenditure of the Ministry of Dcfence and Dcfence Pensions are
provided in scparatc Dcmands for Grants. These are Demand
No.16—Ministry of Dcfence and Demand No. 17—Defence Pensions.
17. The provisions in 1992-93 and 1993-94 under Demand

Nou. 16 arc as undcr:-
(Rs. in crores)

B.E. 199293 R.E. 1992-93 BE 1993-9¢

Gross Rcvenuc 1502.77 1423.28 1596.39
Capital 120.26 £9.38 89.10
Gross Expcnditurc 1623.03 1512.66 1685.49
Reccipts (-)1370.00  (-)1270.00  (-)1420.00
Nct Expenditure 253.03 242.66 255.49

(Break up given in Annexure—VII)
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18. The Provisions for Defence Pensions and othcr retirement benefits in
1992-93 and 1993-94 under Demand No. 17 are as under:—

(Rs. in crores)

B.E. 1992-93 R.E. 1992.93 BE 1993-%4

Pensions and other 2120.00 2343.00 2379.00
retirement benefits

- (Break up given in Annexure —VIII)

19+ The scheme for grant on onc-time increase in pensions to Armed
Forces personncl, who retired before 1st January, 1986, started getting
implemented from 1992-93.

Revised Estimates 1992-93/Budget Esiimates 1992-93

20. The Committee tried to cover most aspects of the Demands for
Grants pertaining to the Defence through a number of questions which
were put to the representatives of the Ministry. The increasc of Rs. 208.35
crores in the Revised Estimates for 1992-93 as compared to the Budget-
Estimates for the samc ycar has been scrutiniscd. The Committce note
that the incrcase is only 1.71% of the BE provision. This marginal increase
is mainly under the hcads of ‘Pay and allowances and revenue works' duc
to grant of additional D.A. st higher rates. pricc cscalation and higher
clectricity tanffs. Accordingly. the Committce consider the incrcase sought
for in the Revised Estimates of 1992-93 as rcasonablc.

Revised Estimates 1992-93/Budger Estimates 1993-94

21. The Committee note that the Defence Scrvice Estimates 1993-94
have registered a small increase in the Budget Estimates for 1993-94 over
the Revised Estimates of the previous year. The Committce looked into
the aspects relating to the inter-services allocstion in order to ensurc that
the percentage increase over the RE 1992-93 in respect of Army. Navy and
Air Force is reasonable. The analysis shows that the BE 1993-94 rcgisters
an increase of 7.03% in respect of Army. 13.19% in respect of Navy and
19.23% in respect of Air Force. On a further examination, it has also becn
noted that the percentage increases over the final allocation 1992-93 is also
workiag out to rcasonable levels and therefore, the inter-services allocation
sought for in the BE 1993-94 also appcars to be rcasonabic.



Defence Research and Development Organisation

22. The Committee observe that the Defence Rescarch and Develop-
ment Organisation (DRDO) has beep engaged in defence research
mes of a high standard. The Committee specifically looked into
the point whether the allocation towards R&D should be increased. A
detailed scrutiny of the provisions for R&D indicated that in 1990-91 4.3%
of the allocations was set apart for R&D. The corresponding percentages
with regard to 1991-92, 1992-93 (RE) and 1993-94 (BE) are 4.2%, 4.1%
and 5% respectively. Accordingly to the allocations made towards the
R&D arc considcred to be consistent keeping in view the priorities of the
'thltc Services and “the available overall allocations.

Economy in Defence Expenditure

23. As regards steps taken to cnsurc economy in defence cxpenditure,
thc Committce note that the Committce on Defence Expenditure sct up in
June, 1990 had carlier recommended specific arcas and measures for
economies in dcfcnce expenditure. Certain aspects which cnvisage funda-
mental structural changes are still under cxamination. However, it has
been explained by the Ministry of Dcfence that the action has already been
taken to implecment a number of thc Committec's recommendations. The
reductions in expenditurc rclatc to manpower, POL, transportation,
inventory management etc. The Committec expect that these economics
will be suitably reflected in the Demands for Grants of the future ycars.
The Committee dcesire that the report of the above Commitice be made
public as carly as possiblc.

24. The Committce also cnquircd about the specific details rclating to
the cconomy mcasurcs initiatcd by the Scrvices to effect the suvings and
gencrate resources for modernisation. The Ministry cexplained that in the
Army, thc rcduction in thc authorisation of cquipment, onc time
reduction in the inventory in the Army Ordnance Corps, reduction of land
norms, introduction of fucl cfficicncy vchicles, introduction of transporta-
tion modcl ctc. have resulted in a saving of about Rs. 1000 crores per
annum. These savings were cnvisaged in the Budget and have been
obscrved in practicc. Similarly, the cconomy mecasurcs initiatcd by the
Navy, arc likcly to result in an annual savings of Rs. 49.93 crorcs. It was
also brought to the notice of the Committcc that cconomy mcasurcs
initiated in thc IAF owing to restriction of movement of personncl,
surrender of 6631 posts ctc., would result in a saving of Rs. 67.90 crorcs.
In addition ccrtain other mecasurcs relating to the requirements of aircraft
have beca initiated which are also cxpected to lead to further savings. The
Committce notc with satisfaction that though the §teps taken towards
introduction of economy in thc thrce Scrvices arc gencrally encouraging



yet more cffective steps should continue to be taken. The Committee
desire that mecasurcs regarding conscrvation of petroleum products should
be undcrtaken by all the Organisations under the Ministry of Defence
more vigorously. They also desire that the recommendations made by the
Petrolcum Conscrvation Rescarch Association should also be introduced as
far as possible under a time bound programme. Besides, they desire that
the various stcps that arc being taken to strcamline the ordnance
inventorics and programmes initiated for introduction of modern manage-
ment systems including computerised inventory control be taken up
expeditiously so that substantial reductions in the size of inventorics could
be cffected and rcal time responsc to any cnquiry obtaincd. The
modcrnisation of ordnance depots also nceds special attention. Introduc-w
tion of multi-ticr automated warchouscs with modcrn material handling
systems will not only result in achieving new levels of cfficiency but also in
cffecting substantial economy. Similarly, a personncl requircment of the
manpower for non-combat dutics nceds constant review for all the services.
The Committee desire that priority be accorded to the various mcasurcs
suggested by the Committee and they be kept informed.

Modernisation Schemes

25. The Committec also looked into the allocations which have been
provided for modcrnisation schemes in the Budget of 1993-94 both on
Capital and Revenue accounts. It was noted that the term ‘modcrnisation’
s not a classification for budgetary purposes. The Committec are informed
that the budgetary constraints have had some impact on the modernisation
programmes of the services. Though the allocations were not always
sufficient to mect fully the Services requirements in the past, vet the
Ministry claims that efforts have been made to mobilise resources through
savings. The Committee are of the view that keeping in view the available
resources and budgetary constraints, cfforts for gencrating resources
through intcrnal savings be continued and modernisation programmes be
cexpedited.

Review of specific Demands
26. In all, 7 Demands for Grants were subjected to cxamination. Of

these 2 Demands ie., viz. Demands No. 16 & 17 arc Civil Estimatces of the
Mimistry of Defence.

Demand No. 16

27. This provides for the expenditure towards the Sccrctanat of the
Ministry of Defence, Defence Accounts Department and also for the fund
requirements of Public Sector Undertakings under the Ministry of
Defence. The Revenue Section of the Demand deals with the expenditure
towards the Sccrctariat of the Ministry of Defence while the Capital
scction covers the outlays on the various industrics, loans and advances
cte. The Committee consider that the Grants sought for, as given below,
arc n accordance with the trend of expeaditure in this regard:



Demand No. 16
(Rs. in Crores)
Revenue Capital Total
Charged 0.03 7.25 - 7.28
Voted 1596.36 81.85 1678.21

Demanp No. 17

28. This deals with the provisions towards Defence Pensions.
Adcquatc provision has to be ensured under this head to meet the
requirements of making timely payments to the pensioners, family
pensions, contribution to PF etc. for the three Services. Certain
arrcars which had to be paid due to Supreme Court judgement had
also to be provided for. Based on the recommendations of the
Committee of the Ministry of Defence, one time increase in pensions
to pre 1.1.86 retirces was announced by the’ Goverhment and a
suitable provision has been made in this regard. The provisions
made in the Demand No. 17 are given below:

Demand No. 17
(Rs. in crores)

Revenue Capital Total
Charged: 0.33 - 0.33
Voted: 2378.67 . 2378.67

Defence Services Estimates

29. There are 5 Demands—Demand No. 18 to 22 under these
estimates. The Demand Nos. 18, 19 and 20 deal with the Grants
pertaining to Army, Navy and Air Force respectively. Demand No.
21 is concerned with the Defence Ordnance Factories while
Demand No. 22 deals with the Capital Outlay on Defence Services.

30. The Committee examined the Budget Estimates for the
Defence Services encompassing the five demands as explained in the
preceding para. A vital arca which caught the attention of the
Commitice while discussing the Demands pertains to indigenisation.
With regard to the efforts made in this spherc, the Committee are
informed that since disintegration of the erstwhile Soviet Union
and consequeat disruption in the product support, carnest efforts
have been initiated by all the concerned agencies to achieve self-
reliance.” The Committee are given to understand that in this
context a  oumber of Empowered Committees  have
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been sct up for identification and indigenisation of sparcs and cquipments.
The Commitice would however urge that morc concerted cfforts will have
to bc madc for cnsuring succcss in this rcgard within a specificd time
framc. Thcy would also urge that similar Empowercd Committecs be sct
up to give fillip to indigenisation in othcr arcas. The Committce recom-
mend that thrust be given to the cxport of dcfence products and the
cxisting infrastructural facilitics be put to the optimum use with a vicw to
incrcasing the resources.

31. The condition of thc Cantonmcents is yet another itcm which has
been taken up by the Commiticc. The Committce are informed that
Cantonmcnt Boards have power to raisc resources through taxation, fecs,
lcasc rents in respect of lands undcr the management of the Boards and
remals in respect of the propertics belonging to or vested in the Boards. It
is noted that the Central Government have been providing assistance to
the Cantonments by way of Ordinary Grants-in-Aid, Spccial Grants-in-Aid
runging between Rs. 9 crores to Rs. 11 crores per ycar during 1984-85 to
1992.93. The amount of scrvice charges paid to the Boards for thc same
period was in the range of Rs. 8 10 20 crorcs. A provision of Rs. 9.65
crores has been madce in the Budget Estimates of the current ycar 1993-94
by way of Ordinary and Spccial Grants-in-aid and a provision of Rs. 20
crores hus been made for payment of scrvice charges under minor head
111 - Works Sub-hcad D. Hence the total amount which will be disbursed
to various Canmtonment Boards during 1993-94 has been budgeted at Rs.
29.65 crores. The fact that there is a backlog of scrvice charges and the
Ministry huve been unable to pay the full service charges was admitted by
the representatives of the Ministry of Dcfence during evidence. The
Cantonment Boards are local bodics with substantial civilian and military
population functioning dircctly under the control of the Government, they
du not reccive grants-in-aid or any other assistance which other local
bodics reccive from their respective State Governments. They would also
desie that arrcars on account of scrvice charges duc to these bodics should
bc disbursed by the Government of India. The Commitice further
recommend that an Expert Group be constituted to make an indepth study
to find out the resources available with the Cantonmcent Boards, the
additional costs required for the scrvices necded on a loag term perspec-
tive plan and to decide whether the Government of India should take the
respunsibility of providing resources. The Committee further rccommend
that the Cantonment Boards be abso rcprescated. among others, by local
MLAMPs of the respective local arca.

32. The Committce camc to the conclusion that the pmvisions towards
groas revenue expenditure of Rs. 14511 crores as indicated in the Budget
Estimatcs in the ycar 1993-94 arc rcasonablc taking into account the
actuals of 199192 which is Rs. 12174.68 crorcs and the Revised Estimates
199293 of Rs. 13216.30 crorcs. It is also noted that the reccipts and
recoverics have been provided according to reasonabic yardsticks. The act
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revenue expenditurc for 1993-94 would work out to Rs. 13680.47 crores.
Similarly, the provisions for thc capital expenditure of Rs. 5499.53 crores is
rcasonable compared to the actuals of 1991-92 of Rs. 4906.10 crores and
Reviscd Estimates 1992-93 of Rs. 5138.34 crores. The details of the
provisions asked for in respect of the Demands for Grants No. 18 to 22 are
furnished in the Annexure IX to this report.

33. In the final analysis, the Committee note that the defence expendi-
turc as a percentage of GDP in respect of our country has been around
3% from 1985-86 to 1991-92. This is reasonable considecring the fact that
the defence expenditure figures as a percentage of GDP in some of the
ncighbouring countrics is substantially higher.

New DEeLui; BUTA SINGH

April 25, 1993 Chairman,
Pt Standing Commitiee o‘;t rDe[cnce.
Vaisakha 5, 1915 (Saka)




ANNEXURE-1
(Plcasc see para 12)

ARMY

(Rs. in Crores)
MINOR HEAD RE 92-93 B E 93-94

(Revenue)
101 - P&A - ARMY 3748.23 4026.59
103 - P&A - AUX. FORCES 32.00 34.00
104 . P&A - CIVILIANS $34.42 575.40
105 . TRANSPORTATION 24.17 239.86
106 - MILITARY FORMS 61.23 65.52
110 - STORLS 3059.89 3266.55
111 - WORKS $63.14 586.51
112 - RASHTRIYA RIFLES 11.88 12.36
113 - NATIONAL CADET CORPS 75.78 81.05
00 - OTHCR EXPDR 175.61 187.90
TOTAL GROSS 848599 9075.74
RECCIPTS'RECOVERIES 334.80 320.15
TOTAL NET 8151.19 8755.59

CAPITAL
LAND 33.00 3531
WORKS 181.48 210.3
AIRCRAFT $4.91 61.87
VENICLES 41.40 44.30
OTHER COPT 1242.61 1261.35
MILY. FARMS 1.3 1.10
ROLLING STOCK 2% 2m
RASHTRIYA RIFLES 0.5 0.54
NATIONAL CADET CORPS 0.5 0.5
STOCK SUSPENSE 0.00 0.00
OTHER EXPDR. 0.00 0.00
TOTAL CAMTAL 1558.18 1617.78
TOTAL REVENUE/CAPITAL .37 on.




ANNEXURE-II
(Plcasc see para 12)

NAVY
(Rs. in crores)

MINOR HEAD R E 92:93 B E 93-94
{Revenue)
101 - P&A - NAVY 219.38 241.08
102 - P&A - RESERVISTS 0.00 0.00
i . P&A - CIVILIAN 161.57 179.59
105 - TRANSPORTATION 34.51 36.93
110 - STORES 425.41 508.51
111 - WORKS 120.76 129.21
80 - OTHER EXPD. 62.74 67.13
OTHER GROSS 1024.34 1159.42
RLCCEIPTS'RECOVERIES 30.00 34.00
TOTAL NET 994.34 1125.42
CAPITAL
LAND 1.98 2.12
WORKS 61.58 65.89
AIRCRAFT 149.00 208.51
VEHICLES 3.02 3.23
OTHER EQPT 24.74 26.47
FLEET 659.98 722.67
DOCKYARDS 37.00 39.59
CAPITAL RECOVERIES 0.00 0.00
NET CAPITAL 937.0 1068.48
TOTAL REVENUE/CAPITAL 1931.64 2193.90




ANNEXURE-11I
(Plcase see para 12)

AIR FORCE

(Rs. in crores)

MINOR HEAD R E 92:93 B E 9394
(Revenue)
101 - PRA - AIR FORCE 621.80 691.41
104 . P&RA - CIVILIANS 91.11 101.48
103 - TRANSPORTATION 57.11 61.11
110 . STORES 1622 16 2026.38
111 - WORKS 183.16 195 98
20 - SPL.  PROJECTS 7.00 7.49
%00 - OTHER EXPDR. 39.58 4238
TOTAL GROSS 2621.92 3126.20
RECEIPTS'RECOVERIES 88 93 61N
TOTAL NET 253299 3064 .49
CAPMTAL
LAND 19 7.80
WORKS 9293 99.44
AIRCRAFT 1811 28 1615.M
VENHICLES 2.67 2.86
OTHER EQPT 307 .48 406.67
SPL PROJECTS » s6 4233
TOTAL CAPITAL 2261.18 2174.87
TOTAL REVENUE/CAPITAL 479417 5239.36
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ANNEXURE-IV
(Plcase see para 12)

DEFENCE ORDNANCE FACTORIES

(Rs. in crores)

MINOR HEAD R E 92-93 B E 93-94
(Revenue)
001 - DIRECTION & ADMN. 12.50 13.63
w4 - RESEARCH 2.65 2.84
053 - MAINT. (-)MACH. & EQPT. 584 6.25
(4 - MANUFACTURE 645.00 700.00
105 - TRANSPORTATION 23.50 25.14
110 - STORES 1020.10 1069.04
li11- WORKS 28.00 J0.w
106 - RENEWAL & REPLACEMENT 90_.06 60.00
797- TRANSFER TO R/R FUND 10.00 60.00
800 - OTHER EXPDR. 150.00 160.00
SUPPLIES TO SERVICES 1531.72 1656.68
TOTAL GROSS 455.87 470.22
RECEIPTS'RECOVERIES 394.51 405.12
TOTAL NET 61.36 65.10
CAPITAL
MACH. & EQPT. 114.00 172.00
WORKS 54.00 57.90
SUSPENSE 2.00 2.00
TOTAL CAPITAL 170.00 231.90
TOTAL REVENUE/CAPITAL 231.36 297.00




ANNEXURE-V
(Plcasc see para 12)

R&D

(Rs. in crores)

MINOR HEAD R E 92-93 B E 9394
(Reveaus)
1. PAY & ALLCES. 145.56 156.11
2. MISCELLANEOUS 1292 12.9
3. TRANSPORTATION 11.2¢ 11.20
4. ORANT OF FELLOWSHIPS 0.38 0.50
S. GRANTS-IN-AID 94.06 100.20
6. TRAINING OF PERSONNEL 0.10 0.11
7. STORECS 215.44 236.19
8. WORKS BN 40.47
9. EDUCATIONAL FACILITIES 0.78 1.00
10. AMENITY GRANTS 0.10 0.10
\l. DEPTL. CANTEENS 0.04 0.04
TOTAL GROSS 518.93 $58.91
RECEIPTS/RECOVERIES (-) 5.00 (-) 8.00
TOTAL NET 513.93 $50.91
CAPITAL 206.71 40118
TOTAL REVENUE/CAPITAL 720.64 952.09
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ANNEXURE-VI
(Plcasc scc para 12)

DGQA

(Rs. in crorcs)
MINOR HEAD R E 92-93 B E 93-94

(Revenue)
.. PAY & ALLCES. 80.58 93.41
2. MISCELLANEOUS 3.18 3.8
3. TRANSPORTATION 2.48 2.48
4. STORES 17.37 15.79
S. WORKS 5.47 5.47
6. DEPTL. CANTEENS 0.17 0.18
TOTAL GROSS 109.25 120.51
RECEIPTSYRECOVERIES (-) 1.40 (-) 1.55
TOTAL NET 107 .85 118.96
CAPITAL 4.97 5.32
TOTAL REVENUL/CAPITAL 112.82 124.28

17



MINISTRY OF DEFENCE

ANNEXURE-VII
(Plcase see para 12)

(Rs. in Crorcs)

RE®N BE9BM
REVENUE SECTION
1. DEPTT. OF DEFENCE .0 9.25
2 DEPTT. OF DEFENCE 1.7 1.78
PRODUCTION & SUPPLIES
3. DEPTT. OF DEFENCE 0.18 0.18
RESEARCH AND DEVELOPMENT
4. DEFENCE ACCOUNTS DEPARTMENT 149.82 16.46
TOTAL SECTT. GENERAL SERVICES 161.57 167.67
S. CANTEEN STORES DEPARTMENT 1243.9 1400.25
6. MAINTENANCE - DAD OFFICES 0.4 0.38
7. MAINTENANCE - DAD HOUSING 201 214
8. ARMY PURCHASE ORGANISATION 0.5 0.60
9. SUBSIDY IN LIEU OF INTEREST-MDL 1.3 15.38
10. GRANT TO BEML FOR VRS. 0.00 10.00
TOTAL REVENUE SECTION 1423 28 1596 39
LESS RECEIPTS GENERATED BY CSD () 12000 () 1420.00
LESS AMOUNT MET FROM NATIONAL 0.00 (-) 10.00
RENEWAL FUND
NET REVENUE BUDGET 15328 166.3%9
CAPITAL SECTION
| CONSTRUCTION - DAD OFFICES 249 338
2 CONSTRUCTION - CSD OFFICES o 200
3 CONSTRUCTION - DAD HOUSING 2.4 39
4 CONSTRUCTION - CSD HOUSING 0.3 0.3
3. INVESTMET IN PSUs 17.00 $.00
¢ LOANS TO PSUs $3.00 65.00
7 LOANS FOR WATER SUPPLY SCHEMES 0 9.50
AND MISCELLANEOUS
TOTAL CAPITAL SECTION .38 ®.10




ANNEXURE-VIII
(Plcasc see para 18)

DEFENCE PENSIONS
(Rs. in crores)

R E 92-93 B E 93-94

I. PCNSIONS AND OTHECR
RETIRCMENT BENCFITS

ARMY 2203.58 23745
NAVY 3.5 35.06
AIR FORCE 103.88 105.48
2. RCEWARDS - ARMY, NAVY & AIR FORCE 1.01 1.01

TOTAL 2343.00 2719.00




ANNEXURE - IX
(Picasc see para 30)

DEMAND NO. 18

(Rs. in Crores)

Revenue Capital Total

Charged: 6.78 6.7

Voted: 9748.41 9748.41
DEMAND NO. 19

(Rs. in Crores)

Revenue Captal Total

Charged: 288 2.55

Voted: 1156.87 1156.87
DEMAND NO. 20

(Rs. in Crores)

Reveaue Capatal Total

Charged. 029 0.29

Voted: 31259 312591
DEMAND NO. 21

(Rs. in Crores)

Revenue Capual Total

Oharged: 1.50 1.50

Voted 468.72 468.72
DEMAND NO. 22

(Rs. in Crores)

Reveaue Capital Tousl

Qharged: .8 5.8

Voted: -~ 930 5493.0




MINUTES OF FIRST SITTING OF STANDING COMMITTEE ON
DEFENCE HELD ON FRIDAY, THE 16TH APRIL, 1993
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15.
16.
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Shri

Shni
Smt
Shni

The Committce sat from 11.00 to 13.00 hrs.

PRESENT

Buta Singh — Chairman
MEMBERS
Lok Sabha

Ayub Khan

Bhupinder Singh Hooda

Kamal Chaudhry
Yoganand Saraswati
B.L. Sharma Prem
Jagat Vir Singh Drona
Pratap Singh
Chhcdi Paswan
Chun Chun Prasad Yadav
Hannan Mollah

Rajya Sabha
Hiphei
Suresh Kalmadi
Satchidananda
Sushilkumar Sambhajirao Shindc
Digvijay Singh

SECRETARIAT

G.L. Batra — Additional Secretary
. P.K. Sandhu — Deputy Secreiary
T.R. Sharma — Under Secreiary

At the outsct the Chairman wcicomed the members to the first
sitting of the Committee. The Chairman obscrved that with thc con-
stitution of the Standing Committecs, a new chapter in democracy
has beenm addcd which would further dccentralisc the parliamentary
proccedings. Hc caliet upon the members to have a nationalistic
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approach whilc dcliberating in the Committce rather than projecting their
partics’ stand.

2. The Chairman cautioncd thec mcmbers that the information relating to
Dcfencec matters is of confidential nature and should not be divulged
outsidc lcst it may rcach thc hands of the unscrupulous clements.

3. With 8 vicw to cxamining thc Dcmands for Grants of the Ministry of
Defence for 1993-94 in the best possiblc manner within the limited time at
the disposal of thc Committce and placing the Report before the
Parliament, the Chairman invitcd members to give their views/suggestions.
Aftcr a gencral discussion, the Committec decided to call the represen-
tatives of thc Ministry of Defence including the Sccretary, DR&D to
cxplain the variations shown in thc Demands for Grants at their next
sitting on Wcdnesday, 21 April, 1993.

The Comminee then adjourned.



MINUTES OF SECOND SITTING OF STANDING COMMITTEE ON
DEFENCE HELD ON WEDNESDAY, TIE 21ST APRIL, 1993

The Commiittec sat from 15.00 to 17.25 hrs.
PRESENT
Shri Buta Singh — Chairman

MEMBERS
Lok Subha

2. Shri Ayub Khan

3. Shri Nandi Ycllaiah

4. . Shri Manikrao Hodalya Gavit
5. Shri Kamal Chaudhary

6. Shri Vijay Naval Patil

7. Shri Sharad Dighe

8. Maj. D.D. Khanoria

9. Shri Yoganand Saraswati

10. Shri Prakash Narain Tripathi

11. Shri B.L. Sharma Prcm

12.  Shri Gabhaji Mangaji Thakore
13. Shri Pratap Singh

14.  Shri Mumtaz Ansari

15. Shri Amal Daua

16. Shri Hannan Mollah

17.  Shri Inderjit Gupta

18. Maj. Gen. R.G. Williams
Rajya Sabha

19. Shri Surcsh Kalmadi

2. Shri Prabhakar B. Kore
21. Shri S. Jaipal Reddy
2. Shr Satchidananda

23.  Shri Digvijay Singh
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RerreseNTATIVES OF THE MiNisTRY oF DEFENCE

1. Shri K.A. Nambiar — Secretary, Defence
2. Shri V.K. Kapoor — Secretary, Defence
Production and
Supplies
3. Dr. APJ. Abdul Kalam — Secretary, DR&D
Shri B.V. Adavi — Financial Adviser

(Defence Services)
SECRETARIAT

Shri G.L. Batra — Additional Secretary
Smt. P.K. Sandhu — Deputy Secretary
Shri T.R. Sharma — Under Secretary

2. The Committce discusscd with the representatives of the Ministry of
Dcfence the various points arising out of thc Demands for Grants (1993-
94) of the Ministry.

3. The discussion was not concluded. The Committce decided 10 mect
again on Thursday, 22 April, 1993 at 15.00 hrs.

The Committec then adjourncd.



MINUTES OF THIRD SITTING OF STANDING COMMITTEE ON
DEFENCE HELD ON THURSDAY, THE 22ND APRIL, 1993

The Committcc sat from 15.00 to 17.30 hrs.

PRESENT
Shri Buta Singh — Chairman
MEMBERS
Lok Sabha
2. Shri Ayub Khan
3. Shri Bhupinder Singh Hooda
4. Shri Nandi Ycllaiah
S. Shri Kamal Chaudhary
6. Shri Nural Islam
7. Maj. D.D. Khanoria
8. Shri Yoganand Saraswati
9. Shri Prakash Narain Tripathi
10. Shri Jagat Vir Singh Drona
11. Shri Gabhaji Mangaji Thakorc
12. Shri Pratap Singh .
13. Shri Mumtaz Ansari
14. Shri Amal Datta
15. Shri Hannan Mollah
16. Maj. Gen. R.G. Williams

Rajya Sabha
17.  Shri Prabhakar B. Kore
18. Shri Sushilkumar Sambhajirao Shinde
19. Shri Digvijay Singh
RerseseNTATIVES OF THE MINISTRY OF DErEnce
1. Shri K.A. Nambiar — Secrerary, Defence

2. Shri V.K. Kapoor — Secretary, Defence Production and
Supplies
3. Shri B.V. Adavi — Financial Adviser (Defence Services)
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SECRETARIAT

1. Shri G.L. Batra  — Additional Secretary
2. Smt. P.K. Sandhu — Depury Secretary
3. Shri T.R. Sharma — Under Secretary

2. The Committee resumed further discussion on the points arising out
of the Demands for Grants (1993-94) of the Ministry of Defence. The
representatives of the Ministry of Defence explaincd and claborated on the
rclcvant queries from the Members. '

3. The discussion was not concluded. The Committce decided 1o meet
again on Friday, 23rd April, 1993 at 15.00 hrs.

The Committee then adjourned.



MINUTES OF FOURTH SITTING OF STANDING COMMITTEE ON
DEFENCE HELD ON FRIDAY, THE 23RD APRIL, 1993

The Committee sat from 15.00 to 17.30 hours.
PrESENT

Shri Buta Singh — Chairman
MEemBERS
Lok Sabha

Shri Ayub Khan

Shri Bhupinder Singh Hooda

Shri Nandi Yellaiah

Shri Kamal Chaudhary

B.L. Sharma Prem

Shri Jagat Vir Singh Drona

Shri Pandurang Pundlik Fundkar

Shri Pratap Singh
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Shri Mumtaz Ansarni

. Shri Amal Datta

. Shri Hannan Mollah

. Maj. Gen. R.G. Williams

Rajya Sabha

L
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14. Shri S. Jaipal Reddy
15. Shri Digvijay Singh
REPRESENTATIVES OF THE MINIsTRY OF DEFENCE

1. Shn K.A. Nambiar — Secretary, Defence
2. Shn V.K. Kapoor — Secretary, Defence Production &
Supplies
Dr. A.P.J. Abdul Kalam — Secretary, D R & D
Shri B.V. Adavi — Financial Adviser (Defence

Services)
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SECRETARIAT
1. Shri G.L. Batra — Additional Secretary
2. Smt. P.K. Sandhu — Deputy Secretary
3. Shri T.D. Dhingra — Under Secretary

2. The Committee resumed further discussion on the points arising out
of the Demands for Grants (1993-94) of the Ministry of Defence. The
representatives of the Ministry of Defence explained and claborated on the
relevant queries from the Members.

3. Thereafter, the representatives of the Ministry of Defence withdrew
from the Committee.

4. The Committee then deliberated on the matter. The Chairman
requested the Members to send their suggestion if any, on the various
points which could be incorporated in the draft report, by 13.00 hrs. on
2th April, 1993. The Committee also decided to meet again on Sunday,
25th April, 1993 at 16.00 hrs. to consider and finalise their draft report.

The Committee then adjourned.




MINUTES OF FIFTH SITTING OF STANDING COMM!TTEE ON
DEFENCE HELD ON SUNDAY, THE 25TH APRIL, 1993

The Committce sat from 16.00 to 18.45 hours.
PRESENT
Shri Buta Singh  — Chairman
Memsers
Lok Sabha
Shri Ayub Khan
Shri Nural Islam
Shri Nandi Ycllaiah
Maj. D.D. Khanoria
Shri Pratap Singh
Shri Mumtaz Ansari
Shri Amal Datta
Shri Hannan Mollah
Maj. Gen. R.G. Williams
Rajya Sabha
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11. Shri Prabhakar B. Korc

12. Shri S. Jaipal Rcddy

13. Shri Sushilkumar Sambhajirao Shindc
14. Shri Digvijay Singh

SECRETARIAT
1, Shri G.L. Batra — Additional Secretary
2. Smt. P.K. Sandhu — Deputy Secretary
3. Shri T.D. Dhingra — Under Secre:ary

2. The Committcc considered and adopted the Draft First Report on
Ministry of Dcfecnce — Dcmands for Grants (1993-94) with certain
modifications, and authoriscd the Chairman to finalisc thc Report.

3. The Commiticc also dccided that thc Report may be presented to
Lok Sabha on Monday, 26 April, 1993, by the Chairman and, in his
abscnce. by Shri Amal Darta.

The Committee then adjourncd.
29
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